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Title: Papers laid on the Table of the House by Ministers/members.

MADAM SPEAKER: Now, we shall take up Papers to be laid on the Table.

Shri Ghulam Nabi Azad.

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM NABI AZAD): I beg to lay on the Table a copy each of
the following papers (Hindi and English versions):-

(1) Detailed Demands for Grants of the Ministry of Health and Family Welfare for the year 2013-2014.
(Placed in Library, See No. LT 8596/15/13)

(2) Outcome Budget of the Ministry of Health and Family Welfare for the year 2013-2014.
(Placed in Library, See No. LT 8597/15/13)

THE MINISTER OF SCIENCE AND TECHNOLOGY AND MINISTER OF EARTH SCIENCES (SHRI S. JAIPAL REDDY): I beg to
lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(a) (i) Statement regarding Review by the Government of the working of the Indian Vaccines Corporation Limited,
Gurgaon, for the year 2011-2012.

(i) Annual Report of the Indian Vaccines Corporation Limited, Gurgaon, for the year 2011-2012, alongwith
Audited Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 8598/15/13)

(b) (i) Review by the Government of the working of the Central Electronics Limited, New Delhi, for the year 2011-2012.

(i) Annual Report of the Central Electronics Limited, New Delhi, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 8599/15/13)

(2) Two statements (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(3) (i) A copy of the Annual Report (Hindi and English versions) of the National Academy of Sciences, India, Allahabad, for
the year 2011-2012, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the National Academy of



Sciences, India, Allahabad, for the year 2011-2012.
(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 8600/15/13)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the Institute of Advanced Study in Science and
Technology, Guwahati, for the year 2011-2012, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Institute of Advanced
Study in Science and Technology, Guwahati, for the year 2011-2012.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

(Placed in Library, See No. LT 8601/15/13)

(7) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Institute of Astrophysics, Bangalore, for the
year 2011-2012, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Institute of
Astrophysics, Bangalore, for the year 2011-2012.

(8) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (7) above.

(Placed in Library, See No. LT 8602/15/13)

THE MINISTER OF RURAL DEVELOPMENT (SHRI JAIRAM RAMESH): I beg to lay on the Table a copy each of the following
papers (Hindi and English versions):-

(1) Detailed Demands for Grants of the Ministry of Rural Development for the year 2013-2014.
(Placed in Library, See No. LT 8603/15/13)

(2) Outcome Budget of the Department of Rural Development, Ministry of Rural Development, for the year 2013-2014.

(Placed in Library, See No. LT 8604/15/13)

(3) Outcome Budget of the Department of Land Resources, Ministry of Rural Development, for the year 2013-2014.
(Placed in Library, See No. LT 8605/15/13)

THE MINISTER OF MINORITY AFFAIRS (SHRI K. RAHMAN KHAN): I beg to lay on the Table a copy each of the following
papers (Hindi and English versions):-

(1) Detailed Demands for Grants of the Ministry of Minority Affairs for the year 2013-2014.

(Placed in Library, See No. LT 8606/15/13)



(2) Outcome Budget of the Ministry of Minority Affairs for the year 2013-2014.

(Placed in Library, See No. LT 8607/15/13)

THE MINISTER OF LAW AND JUSTICE (SHRI ASHWANI KUMAR): I beg to lay on the Table:-

(1) A copy each of the following Reports (Hindi and English versions) of the Law Commission of India:-
(i)  Report No. 240 — Costs in Civil Litigation — May, 2012.

(Placed in Library, See No. LT 8608/15/13)

(ii)  Report No. 241 — Passive Euthanasia-A Relook — August, 2012.
(Placed in Library, See No. LT 8609/15/13)

(iii)  Report No. 242 — Prevention of Interference with the Freedom of Matrimonial Alliances (in the name of Honour
and Tradition): A Suggested Legal Framework — August, 2012.

(Placed in Library, See No. LT 8610/15/13)

(iv) Report No. 243 — Section 498A IPC — August, 2012.

(Placed in Library, See No. LT 8611/15/13)

(2) (i) A copy of the Annual Report (Hindi and English versions) of the Indian Law Institute, New Delhi, for the year
2011-2012, alongwith Audited Accounts.

(ii) Statement regarding Review (Hindi and English versions) by the Government of the working of the Indian Law
Institute, New Delhi, for the year 2011-2012.

(3) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (2) above.

(Placed in Library, See No. LT 8612/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF STATISTICS AND PROGRAMME IMPLEMENTATION AND MINISTER OF
STATE IN THE MINISTRY OF CHEMICALS AND FERTILIZERS (SHRI SRIKANT JENA): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions):-
(i) Detailed Demands for Grants of the Ministry of Chemicals
and Fertilizers for the year 2013-2014.

(Placed in Library, See No. LT 8613/15/13)



(ii) Detailed Demands for Grants of the Ministry of Statistics and Programme Implementation for the year 2013-2014.

(Placed in Library, See No. LT 8614/15/13)

(iii) Outcome Budget of the Department of Fertilizers, Ministry of Chemicals and Fertilizers, for the year
2013-2014.(Placed in Library, See No. LT 8615/15/13)

(iv) Outcome Budget of the Department of Pharmaceuticals, Ministry of Chemicals and Fertilizers, for the year
2013-2014.

(Placed in Library, See No. LT 8616/15/13)

(2) A copy of the Notification No. F. No. 204/OR/A&E/1132 (Hindi and English versions) published in Gazette of India dated

15t October, 2012 making certain amendments in the Ordinance 13 and 14 regulating the scholarships and Registration of
Student of the Institute relating to the Degree of Masters' and Doctor of Philosophy and directing that the said
amendments in the Ordinance shall come into force with effect from the date of its publication under sub-section (2) of
Section 36 of the National Institute of Pharmaceuticals Education and Research Act, 1998.

(Placed in Library, See No. LT 8617/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI JYOTIRADITYA M. SCINDIA): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Bureau of Energy Efficiency, New Delhi, for the
year 2010-2011, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the Government of the working of the Bureau of Energy
Efficiency, New Delhi, for the year 2010-2011.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 8618/15/13)

THE MINISTER OF STATE OF THE MINISTRY OF MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI K.H. MUNIYAPPA): I
beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(i) Statement regarding Review by the Government of the working of the Omnibus Industrial Development
Corporation of Damn & Diu and Dadra and Nagar Haveli Limited, Nani Daman, for the year 2011-2012.
(ii) Annual Report of the Omnibus Industrial Development Corporation of Damn & Diu and Dadra and Nagar
Haveli Limited, Nani Daman, for the year 2011-2012, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.
(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.



(Placed in Library, See No. LT 8619/15/13)

®iulye orRl Fqrerr & s A (off ARG urrere): @i, 3 Pwolfaa uq A3 uce U2 I § -
1. foeiféa or! dqer o ad 2013-2014 & selcrell ©f fida aislt 6t v yfer (Boct aer el 2iz@m:un),

(Placed in Library, See No. LT 8620/15/13)

2. dueft siftforpr, 1956 &t arr 642 &t 3uarr (3) & sl fowafeifan siffRmensi &t vw-uw yfer (Bedt aer sisjsht 2feamur) -

(o) duelt (cxamsil siik qual @I =ue® DRI yferdger #mT 3 wisel e Sireln) grr Joherel forme, 2012 Sit 30 oraver, 2012 & #Ra
ety 4 siftRraen e 210 w10 610 869 (a1) 3 ymifdia gu

(@) Dustl (smreiz forgru Yt @ foterer) ettt formr, 2012 Sit 1 sracar, 2012 & siea & 2etud, 3 siftRyaen e 20 @10 610 736
(ar) 3 yoprfsre gu

(dfter) @10 3m0 2977 (a1) st 21 3wz, 2012 & 91ed & Irsiue] 31 YpIfdra gan o aer Rris grt 21 ewaz, 1989 6t siffrmen =
210 @10 fo10 1060 (31) 3t fera=r oot fve a8 &

(ar) @10 310 2978 (a1) st 21 2w, 2012 P 1A & sty 3 YapIiorT gam o iR it dueit siftiforer, 1956 ot emr 388 (=), 388 (s1)
3z 388 (5.) & siaela sl f¥ord I o1 eftpil & Yeelistol & @2 i 3

(uier) sl frSers usdrer Feeen (dierer Joeror) Brpr, 2012 it 27 ewaz, 2012 & sea & reiud 3t siférRiderr dw=n 210 w10 610 929
(ar) 3t yooIfSIT 3w 9

(&) Duslt Forgerm usarer A (dizrr Jolterer) forp, 2012 St 27 &3z, 2012 & s & Iewae ¥ siffRwaen e 210 o010 510 930
(ar) 3t yopIfsIa 3w 9,

(3rrr) Dustt (BRI APR F) Awere: BrEI iR yue (Arat etterer) forpr, 2012 it 27 f&3wsR, 2012 3 o>d & Isiud, 3 RRIT6 =
2110 @10 510 931 (ar) 9 yapifora au &,

3. 3w (2) ¥ 15 2z () 3 3feciRaa uq) @t A uceT U2 X701 3 BT facia B DrRuil B ool arer favur (& aer sE)sh 2zm2n),

(Placed in Library, See No. LT 8621/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI MULLAPPALLY RAMACHANDRAN): I beg to lay on
the Table a copy each of the following papers (Hindi and English versions):-

(1) Detailed Demands for Grants (Volume-I) of the Ministry of Home Affairs for the year 2013-2014.

(Placed in Library, See No. LT 8622/15/13)

(2) Detailed Demands for Grants (Volume-II) of the Ministry of Home Affairs (Union Territories without Legislature)
for the year 2013-2014.

(Placed in Library, See No. LT 8623/15/13)

(3) Outcome Budget of the Ministry of Home Affairs for the year 2013-2014.

(Placed in Library, See No. LT 8624/15/13)



THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI ADHIR CHOWDHURY): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(i) Review by the Government of the working of the Burn Standard Company Limited, Kolkata, for the year 2011-
2012.

(i) Annual Report of the Burn Standard Company Limited, Kolkata, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

(Placed in Library, See No. LT 8625/15/13)

(3) A copy of the Indian Railways (Penalties for activities affecting cleanliness at railway premises) Rules, 2012 (Hindi and

English versions) published in Notification No. G.S.R. 846(E) in Gazette of India dated 26t" November, 2012 under Section
199 of the Railways Act, 1989.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

(Placed in Library, See No. LT 8626/15/13)



